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SHRI MAJEED MEMON (Maharashtra): Sir, I also associate myself with what the
hon. Member, Shri Basawaraj Patil, has said.

SHRI RANVIJAY SINGH JUDEV (Chhattisgarh): Sir, I also associate myself with
what the hon. Member, Shri Basawara; Patil, has said

SHRILA. GANESAN (Madhya Pradesh): Sir, I also associate myself with what the
hon. Member, Shri Baswaraj Patil, has said.

Government's move to privatise Indian Railways in phases

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I rise to voice my opposition

and also draw the attention of the House to the destructive and disastrous move by the
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Government towards complete privatisation of the main public transportation system,
that is, the Indian Railways. A number of operations — ranging from cleaning, catering,
maintenance, part of commercial booking etc., — have already been outsourced. The
locomotives are being ordered with the General Electric of the USA and the Alstom of
France with a guarantee of purchasing 150 locomotives from them every year, thereby
paving the way of closure of our loco production units at Chittaranjan and Varanasi, and
also the capacity created in the BHEL. Coaches are also being ordered to MNCs thereby
paving the way for closure of our coach factories. This is going on. Then, 407 railway
stations are being sought to be privatized by handing them over to the private players.
Twenty-three railway stations, to start with, have already been shortlisted in different
metro cities. Tenders have already been floated by them. According to the terms of tender,
the railway empoyees working in those stations will be forced out. That is what is going
on. The last but not the least, a Railway Development Authority has been constituted with
clear terms of reference to allow access of the railway tracks established by the Indian

Railways to private operators. This 1s number one.

Number two, to make the railway fares and freights on cost basis, subsidies are
being eliminated. At present, railway fare enjoys subsidy to the tune of 47 per cent. If
this is done, then, the railway fare whould be more than doubled. This is a burden on the
people. Instead of "™Make-in-India’, this is becoming a 'Destruction of India' and this 1s
gravely anti-national. I urge upon the Government to refrain from this; otherwise, people

of the country will resist this disastrous move by exercising all their might.
MR. DEPUTY CHAIRMAN: Okay.

SHRI TAPAN KUMAR SEN: Already, the railway workers and trade unions have
taken up a programme against this anti-national move of the Government. They are
pursuing this anti-national move, unfortunately, by invoking nationalistic slogan. That is

a deception and a fraud being engineered on the people.
MR. DEPUTY CHAIRMAN: Okay.

SHRI TAPAN KUMAR SEN: This is condemnable. The Government must reframn

from this condemnable move.

SHRIMATT JAYA BACHCHAN (Uttar Pradesh): Sir, I associate myself with the
malter raised by the hon. Member.
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SHRI M.P. VEERENDRA KUMAR (Kerala): Sir, I also associate myself with the
malter raised by the hon. Member.

SHRIMATI WANSUK SYIEM (Meghalaya): Sir, I also associate myself with the
maltter raised by the hon. Member.

SHRI BHUBANESWAR KALITA (Assam): Sir, [ also associate myself with the
matter raised by the hon. Member.

SHRI C. P NARAYANAN (Kerala): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRI D. RAJA (Tamil Nadu): Sir, I also associate myself with the matter raised by
the hon. Member.

SHRI K. SOMAPRASAD (Kerala): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRI D. BANDYOPADHYAY (West Bengal): Sir, T also associate myself with the
matter raised by the hon. Member.
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SOME HON. MEMBERS: Sir, we also associate ourselves with the matter raised
by the hon. Member.

MR. DEPUTY CHAIRMAN: Shri Sambhaji Chhatrapati; absent. Shri Veerendra
Kumar. ... {Interruptions)... Please keep quiet. Shri Veerendra Kumar.

Need to take necessary steps to help farmers of commercial crops

SHRIM.P. VEERENDRA KUMAR (Kerala): Mr. Deputy Chairman, Sir, the prices
of commercial crops are decreasing sharply for some time now. The decline in price is
seriously affecting the livelihood of thousands of farmers who are dependent on it. The
rubber price has declined from T 250/-1n 2011 to ¥ 110/~ 1n 2017. [t has already impacted
the domestic rubber production. The production of natural rubber in 2011 was §,61,950



